National Company Law Tribunal

Allahabad Bench
CP N0.12/2016

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 08.03.2017

NAME OF THE COMPANY: Ampee Laboratories (india) Ltd.

SECTION OF THE COMPANIES ACT: U/S Sec.391/394 of the companies Act
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2.

Order dated 08.03.2017

CP NO 12/2016 M/s. Ampee Labortories India Ltd.

Mr. Rajeev goyal represent for company petitioner and Mr. Dherendra Kumar Proxy
of OL. Argument are heard. Further some more clarification/information from the

OL is required. Hence the matter be listed for further hearing on 06.04.2017.

Date-08.03.2017 Shri H.P Chatum%b;%ﬁﬁtiat}



